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COURT NO.3  [E-COURT]      
(DIVISION BENCH-3)
HON'BLE MR. JUSTICE BADAR DURREZ AHMED
HON'BLE MR. JUSTICE   VIBHU BAKHRU  

AT 10.30 AM
 
1. ITA 235/2013 THE COMMISSIONER OF INCOME SANJEEV SABHARWAL

TAX DELHI-II VS JAIN EXPORTS 
PVT. LTD
COURT NO.4       
(DIVISION BENCH-4) 
HON'BLE MR. JUSTICE PRADEEP NANDRAJOG
HON'BLE MR. JUSTICE V.KAMESWAR RAO

1. W.P.(C) 424/2013 DR. BABA SAHIB AMBEDKAR ZUBEDA BEGUM
HOSPITAL REPRESENTED BY: SANA ANSARI
ITS MEDICAL SUPERINTENDENT PAWAN BAHL
AND ORS KAMLAKSHI SINGH
VS. SWASTIKA BHAKAT & ORS 

2. W.P.(C) 3077/2013 PARAS NATH & ORS PAWAN BAHL
VS. GOVT. OF NCT OF DELHI & ORS ZUBEDA BEGUM

SANA ANSARI
3. W.P.(C) 2649/2010 JEET RAM S.K. GUPTA

VS. GOVT. OF NCT OF DELHI & ORS RUCHI SINDHWANI
BANDANA SHUKLA

4. W.P.(C) 2969/2012 RANVIR SINGH K.P. GUPTA
VS. GOVT. OF NCT OF DELHI & ORS ADITYA MADAN

COURT NO. 5 [E-COURT]   
EXTENSION BLOCK (SECOND FLOOR) 
HON'BLE MS. JUSTICE GITA MITTAL
HON'BLE MR. JUSTICE V.K. SHALI

1. CRL.A  897/2010 SANJEEV ALIAS SONU & ANR KAMNA VOHRA
VS. STATE OF NCT OF DELHI RITU GAUBA

2. CRL.A 900/2010 YAD RAM & ANR KAMNA VOHRA
VS. STATE NCT OF DELHI RITU GAUBA

3. CRL.A 487/2012 RAJIV ALIAS RAJU KAMNA VOHRA
   CRL.M(BAIL) 822/2012 VS. STATE SALEEM AHMED
   CRL.M.A 5241/2012

COURT NO. 5 [E-COURT]   
EXTENSION BLOCK (SECOND FLOOR) 
HON'BLE MS. JUSTICE GITA MITTAL
HON'BLE MR. JUSTICE J.R. MIDHA

1. W.P.(C) 8744/2011 BILJU A.T. REKHA PALLI
VS. UOI AND ORS PUNAM SINGH

AMRITA PRAKASH
ASHISH NISHCHAL

2. W.P.(C) 1368/2012 MANORMA SINGH AND ANR REKHA PALLI
VS. UOI AND ORS PUNAM SINGH

PRAKASH
ASHISH NISHCHAL
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COURT NO. 6    
HON'BLE MR. JUSTICE S. RAVINDRA BHAT

                    HON'BLE DR. JUSTICE S. MURALIDHAR
AT 3.30 P.M
1. W.P.(C) 4572/2007 MANUSHI SANGATHAN, DELHI

VS. GOVT OF DELHI AND ORS 
2. W.P.(C) 8580/2009 INITIATIVE FOR TRANSPORATION

AND DEVELOPMENT PROGRAMMES
VS. MUNICIPAL CORPORATION OF 
DELHI AND ORS 

3. CONT. CAS(C) 564/2010 MANSHI SANGATHAN VS.
P.K. PANDA AND ORS

APPEARANCES:
MS. INDIRA UNNINAYAR WITH MS. KIRAN RANDHAWA AND MR. NARAYAN KRISHAN, 
ADVOCATES FOR PETITIONERS IN W.P.(C) 4572/2007
MR. V.K. TANDON AND MR. YOGESH SAINI, ADVOCATES FOR PWD AND GNCTD.
MR. SANJEEV RALLI AND MR. ALPHA PHIRIS DAYAL, ADVOCATES FOR CHANDNI CHOWK
VYAPAR MANDAL
MR. ARUN BIRBAL AND MR. D.K. SINGH, ADCOVATES FOR UTTIPEC.
MS. MADHU TEWATIA AND MS. SIDHI ARORA, ADVOCATES FOR MCD.
MR. RAJIV NANDA, ADD. STANDING COUNSEL, FOR DELHI POLICE.
MS. GEETANJALI MOHAN WITH MS. MANSI GAUTAM, ADVOCATES FOR RAILWAYS.
MR. NALIN SINHA, PETITIONER IN PERSON IN W.P(C) 8580/2009.

COURT NO.34 [E-COURT]    
EXTENSION BLOCK (SECOND FLOOR) 
HON'BLE MR. JUSTICE SANJIV KHANNA
HON'BLE MR. JUSTICE SIDDHARTH MRIDUL

AT 2.15 P.M
1. CRL.A 671/2009 PHOOL CHAND MAURYA AND ORS RAKHI DUEBY

VS. STATE NCT OF DELHI AJAY VERMA 
SHIV KUMAR DWEDI
SANJAY LAO
RICHA KAPOOR

COURT NO. 33 
(DIVISION BENCH-8)
EXTENSION BLOCK (SECOND FLOOR) 
HON'BLE MS. JUSTICE REVA KHETRAPAL
HON'BLE MS. JUSTICE SUNITA GUPTA

1. CRL.A 535/2010 SHABAB KHAN    BANAMALI SHUKLA
VS. STATE RITU GAUBA

2. CRL.A 536/2010 AFTAB KHAN BANAMALI SHUKLA
VS. STATE RITU GAUBA

3. CRL.A 538/2010 NAWAB ANWAR BANAMALI SHUKLA
VS. STATE RITU GAUBA
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COURT NO. 11 [E-COURT]
                       HON'BLE DR. JUSTICE S. MURALIDHAR
   AT 10:30 A.M.

1.  CO.APPL. 88/1982 M/S ANAND FIN. P. LTD.     MAYANK GOEL, ANGAD SINGH
    IN CP 34/1966 Vs. R.P.ANAND           NARULA
             
2.  CO.APPL.1590/1986 M/S ANAND FIN. P. LTD.    MAYANK GOEL, ANGAD SINGH
    IN CO.PET. 34/1966    Vs. SULTAN SINGH    NARULA
3.  CO.APPL. 232/1982    IM LAL Vs.          MAYANK GOEL, ANGAD SINGH
    CA 368/1985          RL ANAND                     NARULA
    CA 982,1093/1985                    
    IN CP 34/1966
4.  CO.PET. 34D/1966 H.N. NAWAB MIRZA HUSSIAN ANWAR ANGAD SINGH NARULA, 

KHAN VS. ANAND FINANCE PVT.LTD. MAYANK GOEL
5.  CRL.O.(CO.) 2/1985   M/S ANAND FIN. P. LTD.    MAYANK GOEL, ANGAD SINGH
    IN CO.PET. 34/1966   Vs. R.L.ANAND             NARULA

COURT NO. 26        
EXTENSION BLOCK (GROUND FLOOR)                     
HON'BLE MR. JUSTICE V.K. SHALI

AT 2.15 P.M  
1. FAO 253/2009 GEETA & ORS N.K. GUPTA

VS. UOI AMIT DUBEY

COURT NO. 12  
HON'BLE MR. JUSTICE SURESH KAIT

AT 10.30 A.M
1. CRL.M.C 2019/2011 RAMESH THAKUR MANOJ TANEJA

VS. STATE (NCT OF DELHI) ZEENAT MASOODI
& ANR R.N. MITTAL

CHANDERNI PRASAD
VIRENDER TARUN
PAWAN SHARMA

2. CRL.M.C 3182/2011 PRAVEEN BHARGAVA MANOJ TANEJA
   CRL.M.A 11321/2011 VS. STATE & ANR ZEENAT MASOODI

R.N. MITTAL
CHANDERNI PRASAD
VIRENDER TARUN
PAWAN SHARMA

3. CRL.M.C 2022/2011 SARAT CHANDER PREM KUMAR
VS. STATE OF NCT OF RAKESH KUMAR
DELHI & ANR PAWAN SHARMA

R.N. MITTAL
CHANDRANI PRASAD

4. CRL.REV.P 208/2012 STATE THR. ADDL. DY. PAWAN SHARMA
COMM. OF POLICE CRIME PREM KUMAR
DELHI RAKESH KUMAR
VS. SARAT CHANDER & ORS
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COURT NO. 14    
HON'BLE MR. JUSTICE V.K. JAIN

 AT 02.15 PM
1.W.P.(C) 2516/2013

 RAJINDER SAINI AND ANR
..... Petitioner
Through: Mr. Amit Kumar Mr. Ankit
Rajgarhia and Mr. Ashish Kumar, Advs. 

 versus
 DELHI DEVELOPMENT AUTHORITY

..... Respondent
 Through: Ms. Shobhna Takiar, 
Adv. for DDA

2.W.P.(C) 2517/2013
 RAKESH KUMAR SAINI AND ANR

..... Petitioner
Through: Mr. Amit Kumar 
Mr. Ankit Rajgarhia and
Mr. Ashish Kumar, Advs.

 versus
 DELHI DEVELOPMENT AUTHORITY

..... Respondent
 Through: Ms. Shobhna Takiar, 
Adv. for DDA

3.  W.P.(C) 2518/2013
 JAI CHAND AND ANR

..... Petitioner
Through: Mr. Amit Kumar
Mr. Ankit Rajgarhia and 
Mr. Ashish Kumar, Advs.

 versus
 DELHI DEVELOPMENT AUTHORITY

..... Respondent
Through: Ms. Shobhna Takiar,
 Adv. for DDA

4. W.P.(C) 2519/2013
 KRISHAN KUMAR SHARMA AND ANR

..... Petitioner
Through: Mr. Amit Kumar 
Mr. Ankit Rajgarhia and
 Mr. Ashish Kumar, Advs.

 versus
 DELHI DEVELOPMENT AUTHORITY

..... Respondent
Through: Ms. Shobhna Takiar,
 Adv. for DDA

5. W.P.(C) 2792/2013
 RAMU & ANR

..... Petitioner
Through: Mr. Sudhir Nandrajog,
Sr. Adv. with Mr. S.N. Gupta, Advs. 

 versus
 DELHI DEVELOPMENT AUTHORITY

..... Respondent
 Through: Ms. Shobhna Takiar, Adv.
 for DDA
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6. W.P.(C) 2953/2013
 OM PRAKASH & ANR

..... Petitioner
Through: Mr. Sudhir Nandrajog,
 Sr. Adv. with Mr. S.N. Gupta, Advs.

 versus
 DELHI DEVELOPMENT AUTHORITY

..... Respondent
Through: Ms. Shobhna Takiar,
 Adv. for DDA

7. W.P.(C) 2955/2013
 RAJESH KUMAR & ANR

..... Petitioner
Through: Mr. Sudhir Nandrajog,
 Sr. Adv. with Mr. S.N. Gupta, Advs.

 versus
 DELHI DEVELOPMENT AUTHORITY

..... Respondent
Through: Ms. Shobhna Takiar,
 Adv. for DDA

8. W.P.(C) 2965/2013
 SANJAY AGGARWAL & ANR

..... Petitioner
Through: Mr. Sudhir Nandrajog,
 Sr. Adv. with Mr. S.N. Gupta, Advs.

 versus
 DELHI DEVELOPMENT AUTHORITY

..... Respondent
Through: Ms. Shobhna Takiar, 
Adv. for DDA

9. W.P.(C) 3015/2013
 RAM PRATAP & ANR

..... Petitioner
Through: Mr. Sudhir Nandrajog,
Sr. Adv. with Mr. S.N. Gupta, Advs.

 versus
 DELHI DEVELOPMENT AUTHORITY

..... Respondent
 Through: Ms. Shobhna Takiar,
 Adv. for DDA

10. W.P.(C) 3073/2013
 CHAWAL SINGH & ANR.

..... Petitioner
Through: Mr. Sudhir Nandrajog,
 Sr. Adv. with Mr. S.N. Gupta, Advs.

 versus
 DELHI DEVELOPMENT AUTHORITY

..... Respondent
Through: Ms. Shobhna Takiar, 
Adv. for DDA

11. W.P.(C) 1928/2013
 DHARAMBIR SINGH SAINI AND ANR

..... Petitioner
Through: Mr. Amit Kumar 
Mr. Ankit Rajgarhia and 
Mr. Ashish Kumar, Advs.

 versus
 D.D.A.

..... Respondent
 Through: Ms. Shobhna Takiar,
 Adv. for DDA
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12. W.P.(C) 1945/2013
 HARI CHAND SAINI AND ANR

..... Petitioner
Through: Mr. Amit Kumar
 Mr. Ankit Rajgarhia and 
Mr. Ashish Kumar, Advs.

versus
 D.D.A.

..... Respondent
Through: Ms. Shobhna Takiar,
 Adv. for DDA

13. W.P.(C) 1948/2013
 SMT. JYOTI SAINI AND ANR

..... Petitioner
Through: Mr. Amit Kumar
 Mr. Ankit Rajgarhia and
 Mr. Ashish Kumar, Advs.

 versus
 D.D.A.

..... Respondent
Through: Ms. Shobhna Takiar,
 Adv. for DDA

14. W.P.(C) 1959/2013
 SUNIL KUMAR AND ANR

..... Petitioner
Through: Mr. Amit Kumar
 Mr. Ankit Rajgarhia and
 Mr. Ashish Kumar, Advs.

 versus
 D.D.A.

..... Respondent
Through: Ms. Shobhna Takiar,
 Adv. for DDA

15. W.P.(C) 1969/2013
 PRITAM SINGH SAINI AND ANR

..... Petitioner
Through: Mr. Amit Kumar 
Mr. Ankit Rajgarhia and
Mr. Ashish Kumar, Advs.

 versus
 D.D.A.

..... Respondent
Through: Ms. Shobhna Takiar,
Adv. for DDA

16. W.P.(C) 1979/2013
 MOOL CHAND AND ANR

..... Petitioner
Through: Mr. Amit Kumar 
Mr. Ankit Rajgarhia and
 Mr. Ashish Kumar, Advs.

 versus
 D.D.A.

..... Respondent
Through: Ms. Shobhna Takiar,
 Adv. for DDA
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17. W.P.(C) 2001/2013

 HARI CHAND AND ANR
..... Petitioner
Through: Mr. Amit Kumar 
Mr. Ankit Rajgarhia and 
Mr. Ashish Kumar, Advs.

 versus
 D.D.A.

..... Respondent
 Through: Ms. Shobhna Takiar,
 Adv. for DDA

    
FOR ORDER AT 2.15 P.M
18. W.P.(C) 3402/2013 VIACOM 18 MEDIA PRIVATE LTD  HARSHVARDHAN JHA
   CM. APPL. 6461/2013 AND ANR.
   VS. UNION OF INDIA

COURT NO. 27      
EXTENSION BLOCK (GROUND FLOOR)                         
HON'BLE MS. JUSTICE PRATIBHA RANI

AT 2.15 P.M 
1. W.P.(CRL) 837/2013 DILSHAD LAL BAHADUR PANDEY

VS. S R SUNDARAM & ORS PAWAN SHARMA
SAHIL MONGIA

    HIGH COURT OF DELHI                            
    23rd  MAY, 2013                             REGISTRAR (LISTING)
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                        COURT NO.20  (OS-C)
                 HON'BLE MR. JUSTICE RAJIV SAHAI ENDLAW

     AT 2.15 P.M.
15. CS(OS) 1397/2011          KESHAV CHANDER THAKUR AND ANR SIDDHARTH YADAV,SAMAR        
    I.A. 22835/2012          Vs. KRISHAN CHANDER AND ORS  SINGH,WASIM,SAMAR SINGH      
    I.A. 13394/2011                                        KACHWAHA,SAMAR,KESHAV,S S    

                                    KACHWAHA , RAKESH TIKKU, VIVEK
OJHA, MANISH BISHNOI,NEERAJ 
KISHAN KAUL, MOHAN BAJAJ 

16. I.A. 17339/2011           M/S KEVENTER AGRO LIMITED    ATTIN SHANKAR RASTOGI,RAJAT  
    I.A. 20198/2011           Vs. M/S KALYAN VYAPAR PVT LTD ANEJA,DIPAK KUMAR,C.M.KAPOOR, 
    I.A. 6590/2013                                         PINKY ANAND,AAYUSH CHANDRA, 
    In CS(OS) 2697/2011                                    NATASHA SHEHRAWAT,RAVINDER 

SETHI,DIPAK KUMAR JENA, 
Y. NAUTIAL, ISHAAN CHHAYA
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